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(v) A copy of the Annual Report (Hindi
and English versions) of the Banaras
Hindu University, Banaras, for the
year 1981-82.

(vi) A copy of the Review (Hindiand
English versions) by the Government
on the working of the Banaras Hindu
University, Banars, for the years
1977-78, 1978-79, 1979-80, 1980-81
and 1981-82.

?) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (1)
above.

A3) A copy of the Annual Accounts
(Hindi and English versons) of the
Banaras Hindu University, Banaras,
for the year ending 31st March, 1982
together with Audit Report thereon,
(Volumes I and II).

H A statement (Hindi and English
versions) showing reasons for delay
in laying the papers mentioned at (3)
above.

(Placed in library See No. LT-6304/83)

DEMANDS FOR GRANTS OF
MINISTRY OF AGRICULTURE FOR
1983-84

L]
THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARIF MOHAMMED KHAN) : I beg to lay
on the Table a copy of the Detailed
Demands for Grants (Hindi and English
veisions) of Ministry of Agriculture for
1983-84.

(Placed in Library See No. LT-6305/83)

STATEMENT FOR DELAY IN LAYING
THE ANNUAL ACCOUNTS AND AUDIT
REPORT OF CENTRAL RESEARCH
INSTITUTE FOR YOGA AND VISHWA-
YATAN YOGASHRAM, NEW DELHI,
FOR THE PERIOD 18-2-80 TO 31-3-81.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

CHAITRA 17, 1905 (SAKA)
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WELFARE (SHRIMATI MOHSINA
KIDWAT) : 1 beg tolay on the Tablea
statement (Hindi and English versions)
explaining the reasons for not lay.ng the
Annual Accoun’s and Audit Report of the
Central Rcasearch Institute for Yoga and
Vishwayatan Yogashram, New Delhi, for the
period from 18th February, 1980 to 31st
March, 1981 within the stipulated period of
nine months after the close of Accounting
Year.

(Pleced in Library Sce No. LT-6306/33)

NOTIFICATIONS UNDER CUSTOMS
ACT, 1962 AND CONTROL EXCISE
RULES, 1944

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : I beg to lay
on the Table :-

h A copy each of the following Noti-
fications (Hindi and English versions)
under section 159 of the Customs
Act, 1962 :

(i) G.S.R. 290(E) published in Gazette

"~ of India dated the 31st March, 1983
together with an explanatory memo-
randum extending the validity of
Notification No. 70/81-Customs
dated the 26th March, 1981 upto
31st March, 1986.

(i)  G.S.R. 291(E) published in Gazette
o" Ind'a dated the 31st March, 1983
together  with an explanatory
memorandum extending the validity
of Notification No. 71/81-Customs
dated the 26th March, 1981 up'o
31st March, 1986,

(Placed in Library See No. LT-6207/83)

) A copy each of the following Noti-
fications (Hindi and English versions)
issued under the Central Excise
Rules, 1944 :-

() G.S.R.298(E)and 299(E) published
in Gazette of India dated the 31st
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March, 1983 together with an expla-
natory memorandum making certain
amendments  to  Notification No.
95/81-Central Excises and Notifi-
cation No. 96/81-Central  Excises
dated the Ist April, 1981 so as to
extend the duration of the partial
exemption from excise duty there
under to Transformers of rating of
150 K.V.A. and Elecrtic mptors of
5 KW and above upto and including
31st March, 1984,

(i) G.S.R, 300(E) published in Gazette
of India dated the 31st March, 1983
together with an explanatory memo-
randum making certain amendments
to Notification No. 53/80-Central

. Excises, No. 54/80-Central Excises
and 55/80-Central Excises, dated the
13th May, 1980 so as to extend the
period of the excise duty concessions
thereunder to steel ingots and iron
or steel products if manufactured
with aid of electric furnace from
indigenous sponge iron or in combi-
nation with other materials specified
in notifications upto and inclusive of
30th June, 1983.

{Placed in Liabrary See No. LT-6308/83)

COMMITTEE ON PUBLIC
UNDERTAKINGS

Fifty-eighth Report

SHR1 MADHUSUDAN
(Akola) : T beg to present the
Report (Hindi and English versions) of the
Committee on Public Undertakings on
Action Taken by Government on the recom-
mendations  contained in the Fortieth
Report of the Committee on National Textile
Corporation Ltd.

VAIRALE
Fifty-eighth

ot &N wUArT  (FAYY) : UF FAE
FT WA STAT TAT AT AL FREN F7 ¥
T F 919 a7 q1fgu gv 1 A9 F w19
HEWA FFT H qT qAT ¢

APRIL 7, 1983

*151/- per quintal

Proc, Price for Wheat and 304
Barley etc.—Stat.

weaw Agay : wrwa A8 far ) e
Tz gf

12-15 hrs.

STATEMENT  RE-PROCUREMENT
PRICE FOR WHEAT AND MINIMUM
SUPPORT PRICE FOR BARLEY FOR

1983-84 MARKETING SEASON

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : I rise to make
a Statement on the price policy for rabi
feodgrains:

The Government have fixed the procure-
ment price for 1982-83 wheat crop at Rs.
for fair average quality.

(Interruptions)

o maa fagidt arwaar (75 fasdl)
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